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 PAPERS  LAID  ON  THE  TABLE

 Economic  Survey,  ‘1972-73

 THE  MINISTER  OF  FINANCE
 (SHRI  YESHWANTRAO  CHAVAN):

 I  beg  to  Jay  on  the  Table  a  copy  of
 ‘Economic  Survey,  1972-73".  [Placed
 in  Library.  See  No.  LT-422/73.]

 ANNUAL  REPORTS  OF  BHARAT
 DYNAMIC  AND  HINDUSTAN

 AERONAUTICS

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  DEFENCE  (SHRI  J.
 8.  PATNAIK):  On  behalf  of  Shri  V.
 C.  Shukla,  I  beg  to  lay  on  the  Table  a
 copy  each  of  the  following  papers
 (Hindi  and  English  versions)  under
 sub-section  (l)  of  section  6l9A  of  the
 Companies  Act,  956:—

 a)  Annual  Report  of  the  Bharat
 Dynamics,  Limited,  Hydera-
 bad,  for  the  year  97l-72

 along  with  the  Audited  Ac-
 counts  and  the  comments  of
 the  Comptroller  and  Auditor
 General  thereon.  [Placed  in
 Library.  See  No.  LT—423|
 78.)

 (2)  Annual  Report  of  the  Hindus-
 tan  Aeronautics  Limited,  Ban-
 galore,  for  the  year  1971-72
 along  with  the  Audited  Ac-
 counts  and  the  comments  of
 the  Comptroller  and  Auditor
 General  _  thereon.  (Placed
 in  Library.  See  ‘No.  LT—42I4|
 3.)

 STATEMENTS  or  ASSURANCES

 THE  DEPUTY  MINISTER  IN  THE
 DEPARTMENT  OF  PARLIAMEN-
 ARY  AFFAIRS  (SHRI  B.  SHANKA-
 RANAND);  I  beg  to  lay  on  the  Table
 following  statements  showing  the
 action  taken  by  the  Government  on
 various  sasurances,  protiises  and
 undertakings  given

 ay  the
 the  Ministers

 sat
 ‘the  yarfous  of  Lok
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 Fourth  Lok  Sabha
 (i)  Statement  No.  XXVIII

 Sixth  Session,  1968,
 (ii)  Statement  No.  KXVIIT

 Seventh  Session,  1969,
 (iii)  Statement  No.  XXVII

 Ejghth  Session  1969,
 (Gav)  Statement  No.  XXV

 Ninth  Session,  1969,
 (v)  Statement  No.  XXVIII

 Tenth  Session,  1970.
 (vi)  Statement  No.

 Eleventh  Session,  1970,
 (vii)  Statement  No,  VIII

 Twelfth  Session,  ‘1970.
 उपाधि  Lok  Sabha

 (vin)  Statement  No.  XIX
 Second  Session  1971.

 (ix)  Statement  No,  XI
 Third  Session,  1971.

 (x)  Statement  No.  X
 Fourth  Session,  1972.

 (xi)  Statement  No.  IV
 Fifth  Session,  1972.

 (xii)  Statement  No.  II
 Sixth  Session,  1972.

 [Placed  in  Library.  See  No.  LT-4235/
 73.)

 THE  DEPUTY  MINISTER’  IN
 THE  MINISTRY  OF  STEEL  AND  MI-
 NES  (SHRI  SUBODH  HANSDA):  I
 beg  to  lay  on  the  Table  a  copy  of
 the  Annual  Report  (Hindi  and  Eng-
 lish  versions)  of  the  Coal  Board.  Cal-
 cutta,  for  the  year  97l-72.  [Placed
 wn  Library.  See  No.  LT-42i5  (73.1

 ANNuaAL  Reporr  or  Coat  BoarD
 97i-72,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SUBODH  HANSDA):  I  beg  to
 lay  on  the  Table  a  copy  of  the  Annual
 Report  (Hindi  and  English  versions)
 of  the  Coal  Board,  Calcutta,  for  the
 year  1971-72.  [Placed  in  Library.  See
 No.  LT—426[73.]
 NOTIFICATIONS  UNDER  EMPLOYEES  PRO-
 VIDENT  FUNDS  AND  FAaMILy  PENSIONS
 Foup  Act,  Pavaaar  or  Grarurry
 (CenTraL)  Rutzs  anp  Report  or  In-
 QUIRY  RE.  Acctpewr  i  Bariaprita  Iron

 Onx  Proyect
 THE  DEPUTY  MINSTER  IN  THE

 MINISTRY  OF  LABOUR  AND  RE-
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